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SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPA}.TY LAW TRIBUNAL ON 30.1 I.2O 17

NATIONAL COMPAI'IY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T.C.P No. 23s llMAHl l2017

CORAM Present

NAME OF THE PARTIES Varsha Refractories Pvt. Ltd.

Bhadramaruti Concast Pvt. Ltd.

S, NO NAME DESI NATION SIGNATURE

ORDER

TCP No.235n&BP/NCLT/MBMAw2017

The Petitioner is called absent. The Petitioner was consecutively absent on 1311 2017

and also on 6.10.20'17. Fo! the Petitioner remained absent for three hearings consecutively, this

Company Petition is hereby dismissed for default.

sd/- sd/-
B. S. V, PRAKASH
Member 0udicial)

V. NALLASENAPATHY
Member(Technical)
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SECTION OF THE COMPANIES ACT: I & BP Code 2016.


